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D tap bocd  Pm m h  la  Bihar
l i t  Shri D . C . Sharma: W ill the

Minister o f ' Rehabilitation « " *  M tao-
Affairs be  pleased to lay  on  the 

le a statement showing:
(a ) the num ber o f  displaced persons 

from East Pakistan resettled in Bihar 
during 1956-57; and

(b ) the steps taken to rehabilitate 
them? .

The M inister o f  Rehabilitation and 
Minority A ffairs (Shri M ehr Chand 
Kbanna): (a ) and (b ) .  986 displaced 
families com prising 4,073 persons w ere 
rehabilitated in Bihar during the year 
1956-57. They have been allotted 
land and sanctioned rehabilitation 
loans.

Retrenched D efence Personnel
,  I  C Shri D. C. Sharma:

143. Shri A . K . Gopalan:
I^Shri S. M. Banerjee:

W ill the M inister o f  Labour and 
Employment be pleased to state:

(a) the num ber o f  retrenched 
Defence personnel given em ploym ent 
upto the end o f April, 1957;

(b) the num ber o f retrenched 
Defence personnel registered w ith  the 
Employment Exchanges; and

(c) the num ber o f  persons w ho have 
not been absorbed so far and the rea­
sons thereof?

The Deputy M inister o f  Labour 
(Shri A bid  A l l ) : It is presum ed that 
the H onourable M em ber is referring 
to the personnel retrenched from  "the 
various D efence Installations includ­
ing Ordnance Factories. The requir­
ed^ inform ation in respect o f  a, b  & c 
is given below :—

No. actually retrenched 5356

No. o f  retrenched ordnance 
workers registered w ith 
Em ploym ent Service in 
different Exchanges. 4063

No. o f  retrenched persons 
secured alternative em ploy­
ment upto the end o f  April,
1957, through Em ploym ent 
Exchanges. 2974-

No. offered em ploym ent 
through sources other than 
Em ploym ent Exchanges. 819'

No. o f persons w ho refused
offers o f employment. 208-

No. o f persons w ho fail to 
respond to various call let­
ters fo r  interview /selected 
w ith em ployers and deemed 
as not in need o f special 
em ploym ent assistance. 906'

Duplicate registration can­
celled. 5-

No. o f  persons not found e li­
gible fo r  registration as 
their services w ere dispens­
ed with due to disciplinary 
action against them. 11'

No. o f persons reported to be 
re-em ployed by  Defence 
Installations themselves. 9 ‘

No. o f persons available 
(w aiting for  em ploym ent 
assistance). 355-

Reasons for this non-absorption.
(i)  Illiteracy.
(ii) Imm obility.

(iii) Overage.

Genetic Analysis In Travancore

(Shrimati Tarkeshwari Sinha: 
Shri Raghunath Singh:

Shri A . M. Thomas:
Shri H. N. M ukerjee:

| Shri W odeyar:
I^Shri Vasudevan Nair:

W ill the Prim e M inister be pleased' 
to state:

<a) whether his attention has beerr 
drawn to a statement made by  Dr. H.- 
Bentley Glass, a m em ber o f  the G en e- 
tics Com mittee o f National Academ y'




